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Liberalisation of personal Baggage 
Rales for persons of Indian Origin

3295. SHRI MUKHTIAR SINGH 
MALIK; M l  the Minister of 
FINANCE be pleased to state:

(a) whether there is any proposal 
under consideration of the Govern-
ment to liberalise the rules of person-
al baggage which a person of Indian 
origin can bring along with him while 
returning here after one year, two 
vears, three years;

(b) if so, the broad details thereof; 
and

(c) from what date new rules are 
proposed to be brought into force to 
avoid unnecessary hardships being 
caused by the Customs Authority to 
persons of Indian origin on arriving in 
India?

THE MINISTER OF FINANCE & 
REVENUE AND COOPERATION 
(SHRI H. M. pATEL): (a) to (c). 
Government had appointed a Com-
mittee to examine and recommend 
measures to expedite the pace of 
clearance of international passengers 
and their baggage. Its recommenda-
tions regarding the amendment, re- 
alxation an simplification of baggage 
ruies are under consideration of the 
Government. A decision will be 
taken shortly on these recommenda-
tions.
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Steps against Hijackers at Indian 
Airports

3297. SHRI YASHWANT BOROLEr 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state 
what concrete steps have been taken 
to ensure that hijackers do not board 
the international flights from Indian 
airports in view of the alarming in-
crease In hijacking?

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI 
PURUSHOTTAM KAUSHIK); While 
it would not be in the public interest 
to disclose specific steps proposed to 
be taken, existing measures to guard 
against hijacking such as control of 
access points t0 operational areas, 
frisking of persons and search of 
hand baggage, care regarding stamp-
ing of boarding cards as well as 
adequate guarding of perimeters 
have been tightened up.
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Non-Stop Flight from Delhi to Madras 
and Vice Versa

3299. SHRI C. N. VISVANATHAN: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state;

(a) whether Government have since 
finalised action on representations 
from Members of Parliament and ether 
members of the public regarding re- 
introduction of non-stop flight from 
Delhi to Madras and vice versa;

(b) the loss incurred by stops at 
Hyderabad and Nagpur so far; and

(c) the earliest date by which ’Gov-
ernment propose to introduce direct 
flight from Delhi-Madras and vice 
versa?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURU- 
SHOTTAM KAUSHIK): (a) Yes, Sir.

(b) The estimated profitability on 
the Delhi/Nagpur/Madras fights was 
slightly less in the first two months 
of operations i.e. in July and August, 
1977 as compared to the s’ame period 
in 1976. The profitability of this 
service improved in September, 1977 
and was slightly more as compared to 
September, 1976. Madras/Hyderabad/ 
Delhi service has always been operat-
ed tna Hyderabad and has not result-
ed in any operating loss.

(c) With effect from 2nd November 
1977, Indian Airlines have introduced 
the direct Delhi/Madras/Delhi fight 
on four days in a week, viz. Mondays,




